
ITEM NO.8               COURT NO.13               SECTION PIL-W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

WRIT PETITION (CIVIL)  NO.  406/2013

RE-INHUMAN CONDITIONS IN 1382 PRISONS VS           PETITIONER(S)

                                VERSUS

DIRECTOR GENERAL OF PRISONS AND 
CORRECTIONAL SERVICES & ORS.   RESPONDENT(S)

([TO BE TAKEN UP AT 2.00 p.m]

[MR. GAURAV AGRAWAL, ADVOCATE IS AMICUS CURIAE] 
 
Date : 31-10-2023 This petition was called on for hearing today.

CORAM : 
         HON'BLE MS. JUSTICE HIMA KOHLI
         HON'BLE MR. JUSTICE AHSANUDDIN AMANULLAH

For Petitioner(s)
                     By Post
                   
For Respondent(s)
                    
                   Mr. Mahfooz Ahsan Nazki, AOR
                   Mr. Polanki Gowtham, Adv.
                   Ms. Rajeswari Mukherjee, Adv.
                   Mr. K V Girish Chowdary, Adv.
                   Mr. Meeran Maqbool, Adv.
                   Ms. Ruchi Guasain, Adv.                   
                   
                   Mr. Shuvodeep Roy, AOR
                   Mr. Kabir Shankar Bose, Adv.
                   Mr. Deepayan Dutta, Adv.
                   Mr. Saurabh Tripathi, Adv.                   
                   
                   Mr. Abhimanyu Tewari, AOR
                   Ms. Eliza Bar, Adv.
                   
                   Mr. Devashish Bharuka, AOR
                   
                   Mr. Apoorv Kurup, AOR
                   Mr. Akhil Hasija, Adv.
                   Mr. Shivansh Dwivedi, Adv.
                   Ms. Kirti Dadheech, Adv.
                   Ms. Gauri Goburdhun, Adv.
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                   Ms. Aparna Arun, Adv.                   
                   
                   Ms. Swati Ghildiyal, AOR
                   Ms. Devyani Bhatt, Adv.
                   Ms. Neha Singh, Adv.                   
                   
                   Mr. Surjendu Sankar Das, AOR
                   Mr. Anand Murthi Rao, Adv.                   
                   
                   Mr. B.K. Satija, A.A.G.
                   Mr. Samar Vijay Singh, AOR
                   Mr. Keshav Mittal, Adv.
                   Ms. Sabarni Som, Adv.
                   
                   Mr. Sunil Fernandes, AOR

    Ms. Inderdeep Kaur Raina, Adv. 
                   Mr. Kartikeya Rastogi, Adv. 
                   Mr. Rishi Malhotra, AOR
                   
                   Mr. Tapesh Kumar Singh, AOR
                   Mr. Aditya Pratap Singh, Adv.                   
                   
                   Mr. V. N. Raghupathy, AOR
                   Mr. Manendra Pal Gupta, Adv.
                   Mr. Md. Apzal Ansari, Adv.
                   Mr. Varun Varma, Adv.                   
                   
                   Mr. C. K. Sasi, AOR
                   Ms. Meena K Poulose, Adv.
                   

    Ms. Aishwarya Bhati, Ld. ASG
    Mr. K.M. Nataraj, Ld. ASG

                   Mr. R. Bala, Sr. Adv. 
                   Ms. Mrinal Gopal Elker, Adv.

    Ms. Indira Bhakar, Adv. 
    Ms. Suhasini Sen, Adv. 
    Mr. Ishaan Sharma, Adv. 

                   Mr. Kamlendra Mishra, Adv. 
    Mr. S.N. Terdal, AOR

    Mr. Harmeet Singh Ruprah, DAG
                   Ms. Mrinal Gopal Elker, AOR

    Mr. Raghvendra Shukla, Adv. 
                   
                   Mr. Bharat Bagla, Adv.
                   Mr. Siddharth Dharmadhikari, Adv.
                   Mr. Aaditya Aniruddha Pande, AOR
                   Mr. Sourav Singh, Adv.
                   Mr. Aditya Krishna, Adv.                   
                   
                   Mr. Pukhrambam Ramesh Kumar, AOR
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                   Mr. Karun Sharma, Adv.
                   Ms. Rajkumari Divyasana, Adv.                   
                   
                   Mr. Avijit Mani Tripathi, AOR
                   Mr. T.K. Nayak, Adv.
                   Ms. Marbiang Khongwir, Adv.
                   Mr. K.V. Kharlyngdoh, Adv.
                   Mr. Daniel Lyngdoh, Adv.
                   Mr. Upendra Mishra, Adv. 
                   Mr. P.S. Negi, Adv. 
                   
                   Mr. Siddhesh Shirish Kotwal, AOR
                   Mr. Tejasvi Gupta, Adv. 

    Mr. Pawan Upadhyay, Adv. 
                   
                   Ms. K. Enatoli Sema, AOR
                   Ms. Limayinla Jamir, Adv.
                   Mr. Amit Kumar Singh, Adv.
                   Ms. Chubalemla Chang, Adv.
                   Mr. Prang Newmai, Adv.                   
                   
                   Ms. Anindita Pujari, AOR
                   Mr. Shaileshwar Yadav, Adv.
                   Ms. Radhika Mohapatra, Adv.
                   Ms. Bhumika Chouksey, Adv.
                   
                   Mr. Karan Sharma, AOR
                   Mr. Rishabh Sharma, Adv. 
                   
                   Dr. Manish Singhvi, Sr. Adv.
                   Mr. Sandeep Kumar Jha, AOR
                   Ms. Shubhangi Agarwal, Adv.                   
                   
                   Mr. Raghvendra Kumar, AOR
                   Mr. Anand Kumar Dubey, Adv.
                   Mr. Maneesh Pathak, Adv.
                   Mr. Kailas U More, Adv.
                   Mr. Devvrat Singh, Adv.                   
                   
                   Mr. Amit Anand Tiwari, A.A.G.
                   Mr. Sabarish Subramanian, AOR
                   Ms. Devyani Gupta, Adv.
                   Mr. Vishnu Unnikrishnan, Adv.
                   Mr. C Kranthi Kumar, Adv.
                   Mr. Naman Dwivedi, Adv.
                   Ms. Tanvi Anand, Adv.
                   Mr. Danish Saifi, Adv.                   
                   
                   Mr. Siddharth Sangal, AOR
                   Ms. Nilanjani Tandon, Adv.
                   Mr. Chirag Sharma, Adv.
                   Ms. Richa Mishra, Adv.                   
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                   Ms. Garima Prashad, Sr. A.A.G.
                   Mr. Pradeep Misra, AOR
                   Mr. Daleep Dhyani, Adv.
                   Mr. Manoj Kumar Sharma, Adv.
                   Mr. Suraj Singh, Adv.                   
                   
                   Mr. Sanjeev Kaushik, Adv.
                   Mr. Shreyas Awasthi, Adv.
                   Ms. Astha Sharma, AOR
                   
                   Ms. G. Indira, AOR
                   
                   Mr. Sri Harsha Peechara, Adv.
                   Mr. Duvvuri Subrahmanya Bhanu, Adv.
                   Ms. Pallavi, Adv.
                   Ms. Kriti Sinha, Adv.
                   Mr. Rajiv Kumar Choudhry, AOR
                   
                   Mr. Gaurav Agrawal, AOR
                   
                   Mr. R Venkataramani, Attorney General for India (NP)
                   Ms. Aishwarya Bhati, A.S.G.
                   Mr. R Bala, Sr. Adv.
                   Mr. Ashok Panigrahi, Adv.
                   Mr. B K Satija, Adv.
                   Ms. Suhasini Sen, Adv.
                   Mr. Ishaan Sharma, Adv.
                   Mr. Chitvan Singhal, Adv.
                   Mr. Raman Yadav, Adv.
                   Mr. Arvind Kumar Sharma, AOR                   
                   
                   Mr. Ajay Verma, Adv.
                   Mr. Katyayni, Adv.
                   Mr. Vaishnav Singh, Adv.
                   Mr. Krishna Sharma, Adv.
                   Mr. Anshul Yadav, Adv.
                   Mr. Durgesh Ramchandra Gupta, AOR
                   Mr. Vikas Verma, Adv.
                   Mr. Mayank Choudhary, Adv.                   
                   
                   Ms. Aishwarya Bhati, A.S.G.
                   Mr. R Bala, Sr.Adv.
                   Mr. Gurmeet Singh Makker, AOR
                   Ms. Suhashini Sen, Adv.
                   Mr. Kamlendra Mishra, Adv.
                   Mr. Ishaan Sharma, Adv.
                   
                   Mr. Chandra Prakash, AOR
                   
                   Mr. Chandra Prakash, Adv.
                   Mr. Salvador Santosh Rebello, AOR
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                   Mr. Raghav Sharma, Adv.
                   Ms. Shivangi Singhal, Adv.
                   Ms. Garvita Jain, Adv.

    Mr. Sumeer Sodhi, Adv. 
    Mr. Prasang Sharma, Adv. 
    Mr. Dhruv Wadhwa, Adv.                   

                   

        UPON hearing the counsel, the Court made the following
                             O R D E R

1. Mr. Gaurav Agrawal, learned Amicus Curiae states that he has filed a

note of submissions running into 2000 pages along with the report of the

Committee.  Scanned copies of the same are not on record.

2. Learned Amicus Curiae is requested to provide the scanned copies to

the Registry as also to the learned counsel for the Union of India and State

Governments well before the next date of hearing.

3. Scanned copies filed by learned Amicus Curiae shall be circulated by

the Registry for the perusal of this Court.

4. List on 07th November, 2023, at 2.30 p.m.

 (POOJA SHARMA)                                  (NAND KISHOR)
COURT MASTER (SH)                              COURT MASTER (NSH)
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